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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 14th September, 2026

F. No. 12015/05/2021-QA.— In exercise of the powers conferred under subsection 5 of section 10 read with
section 45 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of India
hereby makes the following amendments in the notification number F.No. 12015/05/2021-QA published in the
Gagzette of India, Extraordinary, Part I1I, Section 4, dated 2" July, 2021, namely: -

In the table,
1. Serial number 04, 14, 67, 136, 162, 188, 227, 237,274, 275, 281, 290, 309, 313, 321, 327 and 343 shall be omitted;

2. After serial number 352, the following entries shall be inserted in respective columns, namely: -
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S. No. Name of the Food Analyst & Laboratory

Mr. Nagarajan

“353 Monarch Biotech Private Limited, Chennai
Ms. Dhivya. M

354 Monarch Biotech Private Limited, Chennai
Mrs. Pavithra. S

355 Monarch Biotech Private Limited, Chennai
Mr. K Elakkiyathasan

356 SMS Labs Services Private Limited, Bangalore
Mr. Dhanasekar Venugopal

357 SGS India Private Limited, Chennai
Ms. Ambika Analakkattillam

358 SGS India Private Limited, Chennai
Mr. Gopinath V

359 SGS India Private Limited, Chennai
Mrs. B. Radhika

360 VIS Phytosanitary Service Private Limited, Tamil Nadu
Mr. Paramasivan V

361 VIS Phytosanitary Service Private Limited, Tamil Nadu
Mrs. Neelam Upadhyay

362 CES Analytical & Research Services India Pvt. Ltd., Madhya Pradesh
Ms. Jayasudha Parthasarathi

363 SMS Labs Services Pvt. Ltd., Chennai
Mr. Prabakaran Vadivel

364 ITC Labs (Interstellar Testing Centre Private Limited), Chennai
Dr. Anupama Deora

365 Centre for Food Research and Analysis (CFRA), NIFTEM, Sonipat Haryana
Ms. Nidhi

366 Fare Labs Private Limited (Location 2), Gurgaon Haryana
Mr Ayush Agarwal

367 Fare Labs Private Limited (Location 2), Gurgaon Haryana
Ms Chhaya Shakya

368 Fare Labs Private Limited, Gurgaon Haryana
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Ms Monika Chauhan
369 Fare Labs Private Limited, Gurgaon Haryana
370 Ms. Surbhi Kumari
Vimta Labs Limited, Hyderabad, Telangana
371 Mrs. B. Rubini
Scientific Food Testing Services Private Limited, Chennai
37 Mr. Kishore
Scientific Food Testing Services Private Limited, Chennai
373 Mr. S. Jawahar
Scientific Food Testing Services Private Limited, Chennai
Ms. Chetana Gulabrao Pawar
374 Qualitek Labs Limited, Navi Mumbai
375 Ms. Anita Ramnath Pardeshi
Qualitek Labs Limited, Navi Mumbai
376 Ms. Bhanupriya Amit Lalge
Qualitek Labs Limited, Navi Mumbai
377 Ms. Priyanka Jain
CES Analytical & Research Services India Pvt. Ltd., Madhya Pradesh
178 Mrs. Ria Anand Kardile
Envirocare Labs Private Limited, Mumbai
Mr. Merugu Rami Reddy
379 Interstellar Testing Centre Private Limited, Chennai
Mr. Sumit Kumar Sinha
380 [National Test House (NER), Guwahati
181 Mr. Patel Rajeshkumar Chhanabhai
Hitechlab Healthcare & Research Centre LLP, Ahmedabad
382 Mr. Shanteshwar Namdev Biradar
Audentes Labs & Analytics Private Limited, Navi Mumbai
Ms. Poonam Rawat
383 Delhi Test House (A Unit Of Delhi Test House Global LLP ), Delhi
Mr. Suvendu Dasgupta
384 IN. D. International Lab LLP, West Bengal
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Mr. Gokul Pandharinath Shinde

385 SGS India Pvt. Ltd., Ahmedabad, Gujarat
Dr. Ankur Kumar

386 Quality Testing Laboratory, Coconut Development Board, Kerala
Ms. Soumya P S

387 Sea Lab, Aroor, Kerala
Ms. Jetal Rakeshbhai Vyas

388 Lilaba Analytical Laboratories LLP, Surat, Gujarat
Ms. Zalak Priyesh Amin

389 Accurate Universal Laboratories Pvt. Ltd., Ahmedabad
Mr. Raval Jigar Rajnikant

390 Accurate Universal Laboratories Pvt. Ltd., Ahmedabad
Ms. Bhanu Kumari

391 Accurate Universal Laboratories Pvt. Ltd., Ahmedabad
Mr. Rupesh Desai

392 Gujarat Testlab Private Limited, Ahmedabad
Ms. Trupti Ashokkumar Thakor

393 Gujarat Testlab Private Limited, Ahmedabad
Mr. Ashok Kumar Mathur

394 Omega Test House Pvt. Ltd., Rajasthan
Mr. Man Virender Tyagi

395 QC Lab Shriram Food & Pharma Research Centre, Ghaziabad
Mr. Aditya Padala

396 Eurofins Analytical Services India Pvt. Ltd., Bangalore
Ms. Jigishaben Chiragkumar Patel

397 STC Analytical and Environmental Services LLP, Vadodara, Gujarat
Ms. Avni Amar Desai

398 STC Analytical and Environmental Services LLP, Vadodara, Gujarat
Ms. Mansi Premal Shah

399 STC Analytical and Environmental Services LLP, Vadodara, Gujarat
Dr. Jayashree Rajendra Parkar

400 Biozed Engineering Private Ltd., Maharashtra
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Ms. Nidhi Gupta
401 AGSS Analytical and Research Lab Pvt. Ltd., Delhi

Mr. Shravankumar
402 Intertek India Pvt. Ltd., Hyderabad

Ms. Nemani Mounica
403 Intertek India Pvt. Ltd., Hyderabad

Mr. Annavarapu N K S harish kumar
404 Intertek India Pvt. Ltd., Hyderabad

Ms. Stuti
405 Devansh Testing & Research Laboratory Pvt. Ltd., Uttarakhand

Mr. Anuj Kumar
406 Devansh Testing & Research Laboratory Pvt. Ltd., Uttarakhand

Mr. Sarfraz Husain
407 Devansh Testing & Research Laboratory Pvt. Ltd., Uttarakhand

Dr. Srinivasan G V
408 [National Food Laboratory, Ghaziabad”

RAJIT PUNHANI, Chief Executive Officer
[ADVT.-111/4/Exty./328/2026-27]

Note: The principal notification was published in the Gazette of India, Extraordinary Part III, Section 4, vide
notification number F. No. 12015/05/2021-QA dated 2" July 2021 and last amended vide notification number F. No.
12015/05/2021-QA, dated 2" April, 2026.
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